NATIONAL COMPANY LAW TRIBUNAL
 AHMEDABAD BENCH
AHMEDABAD

- TP No 56/NCLT/AHM/2017 (New)
Gu;arat Htgh Court CP No. 475/2016 c.w. CA 433/2016 (Old)

Coram: - . Present Hon'ble Mr. BIKKI RAVEENDRA BABU
' ' ' 'MEMBER JUDICIAL

Name of the Company:

>ection of the Companies Act:

- present for Petltloners

Matter is reopened.

Learned Counsel for petitioner requested time to file remaining affidavits of secured

creditors of petltloner company.

Llst the matter on 26.05.2017.

KKI RAVEENDRA BABU
MEMBER JUDICIAL
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Dated this the 25" day of May, 2017.
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